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(b) tha mafai obsstvalions and sugges­
tions mada at th» eonferanca; and

(c)tha steps taken by tha Govarmnent 
tharaon?

THE MMISTER OF STATE OF THE 
MINISTRY OF POWER AND NON-OON- 
VENTIONAL ENERGY SOURCES (SHRI 
KALP NATH RAI): (a) Yes, Sir. An Inlama- 
ttonaJ Lighting Conforenca was held at New 
Dahl from 9th to llthOdober, 1991 organ­
ised by tha Indian Sodaty of Lighting Engi- 
nears.

(b) No formal recommendations of the 
Conference have been received by tha 
GoyammenL However, the Conference had 
discussed various aspects relating to the 
lighting technology and had agreed on the 
need tor cooperation between the countries.

(c) Does not arise.

[Tmnsbeori

S.T.D. Ftelllty In Dlalrlet Haadquartmw

1791. SHRI DHARAM>AL SINGH 
MALIK: WiU tha lUHnister of COMMUNICA­
TIONS be pleased to state:

(a)thedetailsof S.T.D. facility provided 
in district Headquarters, State-wise;

(b) whether this facility is avaiiabie in 
each district Headquarter in Haiyana; and

(c) if so, the details thereof?

THE DEPUTY MINISTER FOR COM­
MUNICATIONS (SHRI P.V. RANGAYYA 
NAIDU): (a) List is given in the attached 
Statement.

(b) and (c). Except Kurukshetra aH 
otiier 15 district headquarters in Haiyana 
have been linked with the STD facility.

STATEMENT

SUdo-wbestatus <aDbtrict HsaOquarters regard'mg S.T.D. FaaHly

SLNo Name of State Total
NnnO)er
ofDM Qs.

D.KQS.
having
S.T.D
facShy

D.H.QS
not

. having 
S.T.D

1. Andhra Pradesh 23 23 0

2. Arunachai Pradesh 11 9 2

3. Assam 23 21 2

4. Bihar 51 45 6

5. Goa 2 2 0

6. Gujarat 19 19 0

7. Haiyana 16 15 1

8. fiimacnai rraaasn 12 10 2
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SLNo Name of State Total
Nnmber
ofDM Os,

DM Qs.
having
S.T.D
fadl^

DM Qs
not
having
S.T.D

9. Jammu & Kashmir 14 7 7

10. Kamataka 20 20 0

11. Kerala 14 14 0

12. Madhya Pradesh 45 36 9

13. Maharashtra 31 31 0

14. Manipur 8 8 0

15. Meghalaya 5 5 0

16. Mizoram 3 2 1

17. Nagaland 7 1 6

18. Orissa 13 13 0

19. Punjab 12 12 0

20. Rsyasthan 30 28 2

21. Sikkim 4 4 0

22. Tamil Nadu 21 20 1

23. Uttar Pradesh 63 60 3

24. West Bengal 17 15 2

25. Tripura 

UNION TERRfTORES:

3 2 1

1. Andaman Nioobar 2 2 0

2. Chandigarh 1 1 0

3. DadraNagarHaveU .1 1 0
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SLNo Name testate rotaf DMQa. DM Qs 
Niunbar having not 
ofD M Q t. S.T.D havbig 

factfy S.T.D

4. Daman & Diu, 2 2 0

5. Delhi 1 1 0

6. Lakshadweep 1 1 0

7. Pondicherfy 4 4 0

479 434 49

TMbal Sub-Plan tribal sub-plan during the last three financial 
years?

1792. SHRI DHARAMPAL SINGH 
MALIK: Will the Minister of WELFARE be 
pleased to state the amount allocated for the 
rural areas of Haryana under plan and non- 
plan schemes for Scheduled Caste and for

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI):

The infonnation is given below:-

year Expendium on Spadal 
Con^)onont Plan for SCs

B q m d iu n  undar 
Non-Plan Schemas of 
the WalfamofScha- 
dulad Castes and Bac­
kward Classas Dop- 
aitment, Haiyana.

1988-89 54.65 1J3

1989-90 67.18 1.98

1990-91 70.45 2.62

No specific amount is aarmailced for 
rural ares under Special Component Plan for 
Scheduled Castes.

(iii) No specific community has been 
spedfied as Schedule Tribe in Haryana. 
Therafore, there is no Tribal Sub4*lan in the 
State.

Stan Quarter* to Employee* of Poets 
and Telsoonununlcatlon* In Haryana

1793. SHRI DHARAMPAL SINGH 
MALIK: Win the Minister of COMMUNICA­
TIONS be pleased to state:

^ )th e  polcy of the Government n -




